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supply of some stores to these two mills 
and whether he has got a mill of his own? 

SHRI MANUBHAI SHAH: He is an 
employee of a different mill whose 
services we requisitioned at the request of 
the Maharashtra Government to be 
appointed as the Authorised Controller. 
He is not interested in this mill nor is he 
an agent. He is purely an Authorised 
Controller under the law and being a very 
competent man and having first run one 
mill efficiently the Maharashtra 
Government appointed him to be the 
Authorised Controller for the second mill 
and, therefore, he is functioning as such. 

SHRI NIRANJAN SINGH: May I know 
whether Government is aware that this 
gentleman has got a contract for the 
supply of cotton to these two mills? 

SHRI MANUBHAI SHAH: No, Sir. 

SHRI A. B. VAJPAYEE: May I know 
how these Authorised Controllers are 
appointed? Have Government a panel or 
a list out of which appointments are 
made? 

SHRI MANUBHAI SHAH: We are 
getting quite a large, adequate number. 
All the units under the authorised 
controllers, thanks to the vigilance of the 
Government, both in the State and in the 
Centre and the competence of the men 
selected, are showing profits. That itself 
shows that the system of selection is 
fairly satisfactory. 

 

 
SHRI       CHAGLA'S      REMARKS       ON 
RITAIN'S MEMBERSHIP OF E.C.M. 

*341. SHRI NAWAB SINGH CHAU-
HAN: Will the PRIME MINISTER be 
pleased to state: 

(a) whether it is a fact, that in an 
interview given to the British Broad-
casting Corporation in England on the 
25th May last India's High Commissioner 
in U.K., Shri M. C. Chagla, spoke of a 
crisis in the Commonwealth as a result of 
Britain's application for membership of 
the European Common Market; and 

(b) if so, what is the actual position in 
this regard?] 

 
  



2097 Oral Answers [26 JUNE 1962] to Questions 2098 
t[THB DEPUTY MINISTER IN THE 

MINISTRY OF EXTERNAL AFFAIRS (SHRI 
DINESH SINGH): (a) and (b) Our High 
Commissioner in reply to a question by a 
B.B.C. interviewer, on his arrival at London 
airport, whether he shared the fears of many 
that the Commonwealth was in greater danger 
than ever before, said that he thought the 
Commonwealth was facing a definite crisis. 
As the Hon. Member is aware Britain's joining 
the Common Market will have repercussions 
on the economic links which at present exist 
between members of the Commonwealth and 
to the extent that these links are weakened and 
patterns of trade disrupted there is serious con-
cern among the individual members ■of the 
Commonwealth.] 

 
SHRI BHUPESH GUPTA: May I know 

whether, in view of the fact that the British 
Government is treating the Commonwealth as 
a one-way track and when it has disregarded 
Indian interests in the context of 
Commonwealth relations as far as the E.C.M.   
is   concerned,   Government   is 

■eviewing  its  attitude     towards  the 
Commonwealth? 

SHRI JAWAHARLAL NEHRU: The ion. 
Member's question has a number )f 
presumptions. I do not know where the 
question comes. There are i number of 
insinuations and presump-;ions. What 
exactly is the question >art of it? 

SHRI BHUPESH GUPTA: The ques-ion 
part of it is, if I may say so, whether the 
Government is reviewing ts attitude towards 
the British Com-nonwealth in view of the 
patent fact ;hat the United Kingdom is disre-
garding Indian interests in the matter of its 
approach to the European Common Market. 

SHRI JAWAHARLAL NEHRU: We lave 
no reason to review our attitude to the British 
Commonwealth. [f occasion arises to review 
it, we shall io so-   There is no reason at 
present. 

SHRI BHUPESH GUPTA: Do I understand, 
Sir, that when the Indian economy is faced 
with a serious situation as a result of the 
action of the premier member of the 
Commonwealth, namely, the United 
Kingdom, whether you like it or not, the 
occasion has not arisen for the Government 
to reconsider the matter in the light of the 
present developments? 

MR. CHAIRMAN: That is what th« Prime 
Minister has said. 

SHRI JAWAHARLAL NEHRU: No, Sir, it 
has not arisen. 

INDO-IRAN TRADE AGREHMMTT 

•342. SHRI KRISHNA CHANDRA: Will 
the Minister of COMMERCE AND INDUSTRY be 
pleased to -state the principal terms of the 
current Trade Agreement with Iran? 

THE MINISTER or INTERNATIONAL 
TRADE DJ THE MINISTRY OF COMMERCE 
AND INDUSTRY (SHRI MANUBHAI SHAH) :   
We do not have a 

f[ ] English translation. :391 
RS—2. 


